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ACT No. XVI or 1872.

PAssnD BY THE GOVERNOR GLNLRAL oF Inpra N Counoru.

(Recewed the assent ¢y” the Governor G’enemZ on t/ze 1s¢ August
1872).

:‘An Act for imposing a duty on certain spirits manu-~
factured in Biitish Burma.

FOR the pulpose of i 1mp0s1ng a duty on spirits manu- preamble.
( factured at distilleries in British Burma work-
F ed according to the English method ; It is hereby en-
; acted as follows :—+

. . 1. ‘This Act @ay be called “The Burma Spirit shos title.
Duty Act, 1872:” | -

It extends only tfo British Burma ;

. Tiocal extent.

Tt shall come into force on the passmg thereof ; Commence-
ment.
And it shall be’ taken as part of the Excise Act, Act fio be read
1871 / %le('f:e Xct
7 1871.

2. A dmty shall be levied on spirits manufactured Duty on
at dlstlller}fes in British Burma worked according to f;‘;ﬁ:h
the Englush method, at such rate per imperial gallon manufactur-
of the skrength of London proof, not exceeding the ed in Burma.
higheses rate of duty for.the time being leviable in
any other part of British India on similar spirits, as
‘the Tocal Government, with the previous sanction of
17 e Governor General in Council, from time to time
notifies in the local official Gazette.

The duty leviable under this section shall be aug-

mented or reduced in p10p01t10n to the strength of
the spirits on which it is levied.

3. The provisions of the second and third clauses Excise Act,

of section twenty-one of the Excise Act, 1871, shall ;57 scotion

21, clauses 2
apply to such spirits, as if, for the words % aforesaid and 3, to

N, duty,” the words “duty leviable under the Burma apply | 0 such
Spmt Duty Act, 1872,” were substituted. e

4, All
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